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the next session, he will be A le  to 
give fuller information. For the pre­
sent, if the House permits, I will go 
to the next question.
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Shri H. N. Mnkerjee: Mr. Jyotinnoy 

Basu's question has gone on the re­
cord. That should be answered.

Mr. Speaker: He may not have the 
information available. That is why I 
made that observation.

Shri Jyotinnoy Basil: Sir, it is an 
important question.

Mr. Speaker: Can the charge of cor­
ruption in some office be answered in 
reply to a  supplementary? You 
should also be reasonable. It is ab­
solutely not relevant to this question.

Railway Accidents

+
*172. Shri Yashpal Singh:

Shri C. C. Desat:
Shri George Fernandes:
Shri B. Bania:

Will the Minister of Railways be 
pleased to state:

(a) the number of railway accidents 
which occurred during the last six 
months on all Railways (Zone-wise);

(b) the number of persons killed 
and injured and the loss of Railway 
property in each case separately;

(c) whether compensation has been 
paid to the next of kin on account o t 
lois o f life or property;

(d) if  so, the details thm ot;

(e) the findings ot the Departmental 
Bnquiry Committees or other Com­
mittees of Inquiry- regarding  the 
causes of these accidents; and

(f) the stops so far taken to prsvent 
the recurrence of these accidents?

The Minister o f State te the HRnis- 
try o f Bailwayj (Shri Fartmal Gboafc):
(a), (b) and (e) A  statement is laid 
on the Table of the House. [Placed 
in Library. See No. LT-189/87],

(c) No compensation has been paid 
so far.

(d) Do^s not arise.

(f) Steps to prevent recurrence of 
accidents include better training 
and safety education and stricter 
supervision over the working of 
Railway staff and deterrent puni­
tive action against those causing ac­
cident. In addition, safety aids like 
speed recorders, better signalling 
devices etc. have been extensively 
provided Efforts also continue to im­
prove the maintenance of Railway 
equipment.
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® »  Minister of I s B m jn  (Shri C. 
M. Poonacha): in  the statement fur­
nished we have given the detailed 
break-19 ° f  the number o f 
due to various causes. I f  tfe* hon. 
member persuses tt, he will y  
the number o f cases relating to tam­
pering of trade and sabotage is esdr 
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Shri C. M. Poonacha: it is true in 
certain sectors, the track Is not cap­
able o f bearing the speed and fre­
quency. So, proper programme* o f 
works have been drawn up to streng­
then the track and stabilise it by mak­
ing the necessary improvements in 
that regard. The numbers of acci­
dents which occurred due to mecha­
nical, track and electrical deficiencies 
have been given in the statement.

It is 37, 12 and 3 respectively.

Shri C. C. Dcaal: Will Government 
please say whether it is true that in 
the matter of frequency and severity 
o f railway accidents our country 
comes off the worst In the record 
of civilised countries and, if so, will 
Government please send senior offi­
cers and Technologists but not minis­
ters, to some o f these countries like 
France and Japan where the incidence 
of accidents is low, to study the safety 
measures which will avoid these ac­
cidents In this country?

Shri C. M. Poonacha: That sugges­
tion will be kept in view and neces­
sary aotian taken.
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Shri C. M. Feooaoha: Sir, the
materials that are used, particulary 
with reference to rails and other steel 
compents, are of certain tested speci­
fications. They have to conform to the 
specifications laid down by the Indian 
Standards Institution. According to 
that only tested material is accepted 
for use on the railways. That is to 
say, there is a regular drill to inspect 
the material as supplied either from 
Bhilai, Durgapur or any other steel 
mill for that matter, and these periodi­
cal tests are conducted by competent 
technical authorities. The Indian 
Standards Institution also is in the 
picture. No sub-standard quality or 
untested material is allowed to be used 
for track or other purposes so far as 
the Indian Railways are concerned.
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The Committee was set set up. What 
are the findings of that CommitteeT

Shri C. H. Poonacha: I will find
out as to when the Committee was 
constituted and what their report is. 
If there is a report I shall placed it 
on the Table

tft ar« fort • mtpr ̂ vrrvt?

Mr. Speaker: He wants time to
look into it.

a f t T P r iN v w m : frft*TJTFT 
«re ( . . .
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Mr. Speaker: The reply was so
long
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Mr. Speaker: There is no point,
kindly resume your seat
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Shri R Barua: In view of the 

increasing cases of sabotage by the 
hostiles the night running of trains in 
the NF Railways in Assam has been 
stopped. Even day-running of trains 
is unsafe. In view of this, may I 
know whether Government is going 
ahead with the clearing of jungles 
along side the railway line as was 
previously assured in this House, and 
constructing a road to enable the secu­
rity staff to properly guard the rail­
way line?

Shri C. M. Poonaeha: This matter 
is engaging consideration by the Rail­
way authorities in consultation with 
the State Government and also the 
security organisation that is function­
ing m that area

Shri Hem Barua: The railway ac­
cidents that have so far taken place 
in tlie Assam section of the NEF 
Railway are due to activities of hos­
tile Nagas who have blown off the 
railway track by throwing bombs 
They are throwing bombs even on 
the train*. These are the reasons for

2001 O ral Annoer»

the accidents there. We haw  been 
trying to impress on the Government 
here that they should take stringent 
measures. These accidents have been 
occurring there, in that vulnerable 
part of the country, and the Govern­
ment has done nothing so far, noth­
ing so far because otherwise the ac­
cidents could have been stopped. 
The hostile Nagas are intensifying 
their activities in spite of your pat­
rolling and all that. May I know 
what active steps the Government 
have taken to check these accidents, 
or to stop these accidents from oc­
curring in this particular part ot the 
country? We want a specific answer 
and not running about the bush.

Shri C. M. Poonaeha: In the NbiV)
East Frontier sector we have difficul­
ties of Naga hostile activities, so far 
as the railway system is concerned. 
We have the security force and the 
army is in overall control o f the 
security arrungements The railway 
protection force has provided 2 bat­
talions to assist the organisation
there Over and above that, the 
Assam Government has also provided 
sufficient number of their staff.

Shri Hem Barua: Do not depend on 
tho State Government.

Shri C. M. Poonaeha: These are the 
arrangements, so far as the adminis­
trative side of the things are con­
cerned As for the railways them­
selves, we run a special searchlight 
engine, an escort or pilot.

Shri Hem Barua: But you have
surrendered to the hostiles by stopp­
ing the trains at Lumding.

Shri C. M. Poonaeha: Since the hon. 
Member did not want me to beat 
about the bush I am trying to give a 
little, elaborate answer. The search­
light-special runs halt a mile or six 
furlongs ahead of the train. Then, 
armed Patrols continuously patrol the 
lines. Because of these steps we have 
been able to reduce the number ot 
accidents There has not been any 
very serious accident for some time 
in the recent past
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MH H ob Bum s What about the 
accident on tbe lad March?

S U  C. M. Poenaeha: Because there 
is the danger of unsocial dements 
trying to place incendiary bombs in 
the track, continuous patrolling of the 
track is done. Over and above that, 
the passenger luggage and their be­
longings are searched at various sta­
tions. Even though this search is in­
convenient to other travelling public, 
we cannot help it.

Mr. Speaker: Safety of the pas­
sengers is more important than in­
convenience to some passengers. Now, 
in the question hour the Minister 
should not take such a long time 
and give a long explanation about the 
whole history of the Assam Railways.

Shri C. M. Poonacha: Shn Barua 
wanted a detailed answer.

Shri Hen Barua: Sir, on a point of 
order, 1 have not got a reply to my 
question The Bailway Minister has 
■aid that no accident of a serious na­
ture has been caused by the hostiles 
in that part of the country. Why 
should he forget that there was an 
accident as late as 2nd March between 
Titabar and Kharikatia stations on 
the Lumding Matiani section caused 
by the Naga hostiles. Except stopping 
the trains beyond Lumding what have 
you done?

Shrlmati ihimHtaiitii^wn • in
the statement it is mentioned that 
out of the 468 accidents 327 are due 
to the failure of the railway staff. 
What are the reasons for the ineffi­
cient functioning of the railway staff 
and what remedies do the Govern­
ment propose to overcome these 
difficulties?

Shri C. M. Poonacha: These relate 
to minor accidents—mainly due to 
human error, carelessness and things 
like that. In such cases investiga­
tions are made and the staff who are 
found guilty are punished under the 
rules.

Shit NamMar: Arising out at the 
statement that has already been given

we find that there are instances of
human error and failure. Did the 
Government consider it necessary to 
go into the reasons why this human 
element comes in the way of efficient 
working of the railways and did the 
Government consider it necessary to 
give more staff where there is under­
staffing or to remove the work’oad 
which is aljo the reason for failure on 
the part of employees’

Shri C. M. Poonacha: So far as the
workload and the fatigue aspect of it 
is concerned, I would say that there 
are prescribed drills whereby no one 
in the railways is made to work be­
yond a certain workload according to 
Justice Rajyadhyaksha Report
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Shn C M. Poonacha: Percentage­
wise the accidents are less. On the 
other hand work has increased ten­
fold

Slut Mohamad Imam: A few
months back there was a serious acci­
dent to the Poona-Bangalore Express 
in which 32 lives were lost. It was 
stated to be a case of sabotage. Was 
any inquiry held and responsibility for 
this sabotage fixed on any person? 
This happened just near the border 
between Mysore and Maharashtra.

Shri C. M. Poonacha: This matter 
was taken up for investigation by the 
Railway Safety Organisation which Is 
under the Ministry of Civil Aviation 
and tbeir report has just now been 
received.

Shri IWohamed P M :  There wa«
a railway accident near Belgaum . .
(Interruption).

Mr. Speaker: Order, order; next
question, No. 173. Shri BibhuH 
Mishra.




